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The machinery in charge of imple-
menting the Prevention of Foed Adul-
teration Act should be geared up,
especially in Delhi and deterrent
punishment should be awarded to the
manufacturers of sub-standard milk
products, Greater attention should be
paid to baby milk foods, which should
be subjected to strict tests of quality
control,

{xi) NEED FOR REGULARISATION OF
CABUAL LABOURERS oF P.W.1L
RAnLways
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(xii) URGENT NEED TO PROVIDE RELIEF
DROUCHT AND FAMINE AFFECTED
AREAS OF WESTERN RAJASTHAN
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(xiii) NEep TO DECLARE E. V. Rama-
SWAMY'S DBIRTHDAY aAs ‘“‘SOCIAL
JusTice Day”

SHR] JAIPAL SINGH KASHYAP
(Aonla): Periyar E. V. Ramaswamy,
the lion of Erode, wag born on 17th
of September, 1879. For over 60 years
between 1911 and 1973 he fought for
establishing social justice by abolish-
ing Varnashram Dharma and for
achieving equality through reserva-
tion in appointments and posts to the
backward classes, scheduled castes.
and tribes in proportion to their nu-
merical strength in population.

He stood for equality among all
men and also between men and wo~
men. '

~

-

Periyar E. V. Ramaswamy tread the
path of Lord Buddha and Mahatma
Phule. He was the contemporary of
Baba Saheb Dr. B. R. Ambedkar,
Dr. R. M. Lohia and Shri Narayana
Guru who, like him strove for sorial
justice. i

As a fitting memory to the great
leader, Periyar E. V, Ramasamy,
whose 103rd birthday falls on 17th
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September, 1981, the Government of
India must come forward and ijssue
orders declaring that 17th of Septem-
ber shoud be oObserved as “Social
Justice Day' every year, throughout
the country.

{xXiv) NEEb FOR CONSTRUCTION OF

BRIDGS IN  BILASPUR, UUNA AND
Manpr DISTRICTS OF HriMacHAL
PRADESH,

PROF. NARAIN CHAND PARA.
SHAR (Hamirpur): The people of
Bilaspur, Una and Mandi districts of
Himachal Pradesh have made tremen-
dous sacrifices for the construction of
Bhakra Dam, which has brought pro-
sperity to the nation. The people of
these three districts, however have had
to undergo considerable hardship con-
sequent upon the submerging of the
existing bridges at Kungar Hatti on
Ali Khad in Bilaspur district and et
Dehar on Satluj river in Mandi dis-
trict. The construction of new bridges
at distant sites has not helped the peo-
ple in any way. On the other, hand their
miseries have increaseg consequent
upon the submerging of the existing
bridges at these places. Another bridge
across Gobind Sagar (Lunkhar Khad)
side in Uha district (Dhunola Block})
is also wurgently needed. So. the
Government of India should wunder-
take the construction of these three
bridges at the earliest through Bha-
kra Beag Management Board.

(xv) NEED FOR A PASSENGER TRAIN
SERVICE BETWEEN DBHANDARA RoaD
AND BHANDARA TOWN.

SHRI KESHAVRO PARDHI
{Bhandara): Twenty km railway line
has been laid to connect deferice pro-
jects at Bhandara town. This line is
being exclusively meant for movement
of goods traln between Bhandara
Road Rdilway Station and’ Jawahar
Nagar Defenice Project, Since this line
ig passing through Bhandara town and
in view of the hike in bus fate, it héas
become necessary to consider ‘the
public demand for running a train ser-
vice at least between Bhandara Road
ang Bhandara town till the defence
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authorities agree for extension of such
service to their project colony. It will
be :dea] to introduce a diese] car, simi-

lar to the one run gn the South Cen-
tral Railways.

(xvi) POLICE ATTACH ONX MIzO STUDENT
DEMONSYRATORS IN AjrzwaL, Mizo-
RAM.

DR, R. ROTHUAMA (Mizoram):
On 22 July, 1881, the Mizo students’
Association comprising of High
Schools, Colleges ang Universities in
Mizoram ang outside, staged a peace-
fu] demonstration before Aizwaj Jail,
demanding unconditional release of
the three leaders of the Mizo Stu-
dents’ Association, arrested on al-
leged charged of  anti-national
activities.

The Mizoram Police and the C.R.P,
F. personnel (who are also under the
commangd of Mizoram I.G.P,), all of a
sudden and without any advance war-
ning, resorted tp all kinds of reprea.
sive measures, using every available
material like gun-barrels, bottles,
bricks, stones, glass etc. for attacking
the demonstrators. As a result, many
of the yong girls of 14.16 years, sus-
tained severe physical injuries. They
were admitteg in Aizwal Civi] Hos-
pital some of them in serious condi-
tion, '

Never before in the history of Mizo-
ram were such large scale physical
attacks perpetrateq upon ihe young
Mizo students.

Following this episode, more and
more young students from different
High Schog)s and Colleges in Mizoram,
instead of being coweq down at this
show of force, came forward, hun-
dreds of students volunteered arrests
and imprisonment in Aizwal Jails
which were all filled up by the stu-
dents. _

On inquiry, the charges against the
three students’ leaders were found
basSeless and the Magistrate ordered
unconditional “release of the three
students’ leaders, and all the cases
against them were cancelled.



